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Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) whether some countries including United States (US) and European Union (EU) have prohibited/restricted import of certain fruits
and vegetables including Mangoes from India; 

(b) if so, the details thereof and the reasons therefor; 

(c) the impact of the decision on export of fruits and vegetables along with the quantum of loss of foreign exchange to the country
thereby; 

(d) whether any team from EU has recently visited the country to evaluate the facilities/mechanism relating to export of fruits and
vegetables and if so, the details and the outcome thereof indicating the improvements made and mechanism adopted by the
Government to check the quality of these products before their export; and; 

(e) the further measures taken by the Government to get the said ban lifted alongwith the present status thereof?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (INDEPENDENT CHARGE) (SMT. NIRMALA
SITHARAMAN) 

(a &b) Temporary ban/restriction are imposed by importing countries from time to time for non compliance of their
rules/regulations/standards by exporters. The European Union (EU) had prohibited import from India of Indian mangoes and four other
vegetables viz. Tarro Plant (Arbi- except root and seed), brinjal, snake gourd and bitter gourd, effective from 01st May, 2014 on
account of interceptions of export consignments not compliant with EU Phytosanitary regulations. Similarly, Saudi Arabia had also
imposed a temporary ban on import of green pepper from India due to the presence of pesticides residue in green pepper. 

(c) India's exports of fresh fruits & vegetables during 2014-15 (Apr. − Jan.) have fallen by 14.02% in USD terms as compared to
exports during the corresponding period of 2013-14. However, the decline cannot be attributed entirely to the restrictions imposed by
certain countries as exports of agricultural commodities including fruits and vegetables depends on several factors such as
international demand and supply situation, exportable surplus availability in the country, international and domestic price situation etc. 

(d&e) European Union banned import of fruits/ vegetables including mangoes from India with effect from April 2014. India had taken
up this issue with EC at every possible forum. A FVO mission from EC visited India in Sept. 2014 to inspect the improved official
control put in place by India for export of mangoes to EU. For improving official control for export of mangoes to Europe, a Standard
Operating Procedure (SOP) has been developed by the Government for pest free export of fruits to EU wherein fruits are proposed in
pack houses approved by APEDA under the supervision of Plant Quarantine before export to EU. FVO Mission have given affirmative
report on improved official control system for export of mangoes from India to EU and conse- quently the European Commission has
lifted the ban on import of Indian mango w.e.f. 12.02.2015. 

In order to resume export of green pepper to Saudi Arabia, Agricultural and Processed Food Products Export Development Authority
(APEDA) has put in place the following system for meeting their required standards: 

i) APEDA has approved 31 laboratories for testing of residue in food products. ii) Test report generated by the laboratories will be a
pre-requisite for the issue of phytosanitary certificate. iii) APEDA recognized pack houses which has system in place to verify the
traceability of the product will be used for packing and exporting of green chillies. iv) APEDA has identified vegetable cluster including
that of green chillies, wherein GAP certified farmers are being identified for sourcing material for export. 

APEDA in association with State Governments has been organising awarness/sensitisation programe for exporter and other stake-
holders to improve the production of export quality fruits and vegetable.
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